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C'77 ENTRALZADMINISTRATIVE TRIBUNRL 
6RNGALORE BENtH 

-. 	second Floor, 
..COmmercial'Complex, 

	

IIndirataar, 	 - 
Eangalor.e-38, 

.Dated.17 Nov1993 
PPLICTIQN W(s) __899 of 1993. 

PPLICANTSK.A.Gopaiacher 	v/s. RSPONDENT.S:Sub-DiiáiOn8l  Officer-, 
Telegrephs,Mudigere and Others. 

To. 	 . 	 -.-- 	 - 

1. 	Sri.B.H.Rejendra,Advoc8te, 
140.642,First'C'Mein Roed, 
Eighth Blook,ayanagax, 
Bangalore-560 082. 

2. 	The Sub-Divisional Officer, 
Telegraphs,Nudigere577132. 

3. 	The Chief General flarieger, 
Karnatake Telecom Centre, 

•1
a.1,Old Madras.Road,. 
1soor,Bengalore-560008. 

SUBJECT:- Forwardinq of copies of the 'Orders passed by 
the Central.. Rdmini'étrefive Tribunal,Bangalo're. 

XXX 

Pleasefind enclosed herewith popy of the 
ORDER/STRY ORDER/INTERIM ORDER/, Passed by, this Tribunal 

09  in the above mentioned application(s) n_h1 1993. 

u 	'- 



CENTRAL AtrRATIvE TRIBUNAL 
BINIORE BENCH  

O.A. No.899/93. 

'IUESDAY THIS THE NINPH DAY OF NOVBER 1993 

Shri. Justice P.K. Shyaxnsundar ... Vice-thairman 

Shri V. Rarnakrishnan ... Mamber [A] 

K.A. GDpalachar, 
S/o Venkachar, 
Aged 30 years, 
Casual Mzdoor, 
Office of Sub-Divisional Officer, 
Telegraphs, 
Mix3.igere-577 132. ... Applicant 

[By Advocate Shri B.H. Rajendran] 

V. 

Sub-Divisional Off icer, 
Telegraphs, 
Mudigere-577 132. 

The thief General Manager, 
Te1eccxrnunication, 
Bangalore, Respondents 

ORDER 

Shri Justice P.K. Shyainsundar, Vice-(airman: 

Having heard the learned cx)unsel for the applicant, all 

that we should do in this case is to direct the respondent depart-

_•'-.( \ nent to conider the representation of the applicant produced 

at Annexure A-3 dated 16A.1993 seeking for employnent. If any 

	

j) 
	such representation has been received by the respondents, we 

direct the respondents to dispose off the sane within three nDnths 
BANG 	

fran the date of receipt of a copy of this order. A copy of 

this order is directed to be sent to the departnent inmediately 

for information. With these observations this application stands 

TntL 	CEL Xh 	- 
ME'1B.ER[AI 


